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Sir,
Kind Attention: Law Officer (Legal Section)

Sub: Submission of latest details with respect to Shikariplya lake in respect of O.A
n0.31/2024 (SZ) earlier NGT O.A No. 155/2022 (PB)-reg.

Ref: 1. Lake Joint Inspection with PDO of Hulimangala Grama Panchayath & AEE of

Panchayath Raj Engineering, sub division dated: 15.02.2025.

2. This office letter vide no.1330 dated 20.02.2025

3. Panchayath Raj Engineering, sub division, AEE letter no. 1940-1943/2024-25

Dated: 14.03.2025 (received at this office on 14.03.2025)

4. Reply letter of Hulimangala Gram Panchayath dated 24.03.2025

5. This office letter vide no.188 dated 10.06.2025

6. Panchayath Raj Engineering, sub division, AEE letter no. 297-300/ 2024-25
Dated: 12.06.2025 (received at this office on 18.06.2025)

7. Reply letter of Hulimangala Gram Panchayath dated 23.06.2025
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Adverting to the above subject, it is bring to your kind notice that, with respect to Hon’ble
NGT O.A n0.31/2024 (SZ) earlier NGT (New Delhi) O.A. No. 155/2022 (PB), a joint
inspection of Shikaripalya Lake was conducted by DEO of this office along with Secretary of
Hulimangala Grama Panchayath & AEE of Panchayath Raj Engineering Sub Division cited at
ref (1) and following observations were made:

1. Fencing has not been provided which is enabling the public free access on lake bund
for dumping garbage.

2. Solid wastes were dumped at few points in & around the lake.

3. Very less quantity of water stored in the lake.

4, Sewage flow was observed towards North-East side in earlier provided series of
lagoons which is acting as diversion channel.

5. Qutlet waste weir has been removed.

Based on the observations made, this office had addressed a notice to Hulimangala Grama
pahchay'ath & Panchayath Raj Engineering Sub Division vide ref (2) informing them to take
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remedial actions for the observations made and to provide an STP to prevent entry of sewage

Into the lake and 1o report the compliance action taken. Copy of this office notice along with
photographs taken on 15.02.2025 is enclosed as Annexure-I.

In response to this
Panchayath had submi
informing that, the sai
as DPR has been

, both Panchayath Raj En gineering Sub Division & Hulimangala Gyama
ted their action taken report to this office vide ref B&@ rgspectlvely
d lake will be rejuvenated under 3 phases including construction of STP
approved. Copy of the reply letters is enclosed as Annexure-IL

SUbseqUently, this office had addressed one more letter on 10.06.2025 vide ref (5) calling
for present status of rejuvenation work of the lake. Copy of this office notice is enclosed as
Annexure-III. In Tesponse to this, both the Panchayath Raj Engineering Sub Division &
Hulimangala Grama Panchayath has submitted their reply vide ref (6) & (7) respectively along
with the photographs wherein it is informed that, Kere Kodi, wetland bund irnprovement;,
construction of storm water drain connecting to the lake and diversion channel construction is
under progress. Copy of the reply letter is enclosed as Annexure-IV & V.

Hence, in view of the above and pertaining to the above said Hon’ble NGT OA No.31 of 2024
order dated 26.03.2025 w r.t Shikaripalya Lake, this office is herewith submitting the latest details
for further needful and to file it before Hon’ble NGT on or before 25.06.2025.

This is for your kind information & reference.

Encl: As above.
Yours faithfully

Environmental Officer
zlo-Anekal
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Regional Office: Bangalore-Anekal
2nd Floor, “NISARGA BHAVAN”,
7th ‘D’ Cross, Thimmaiah Road,
Sanegoravanahalli, Shivanagar,
Bengaluru-560010.

Tel/Fax: 080-23229538

Email: anekal@kspcb.gov.in

No.PCB/RO-Anckal/Shikaripalya-NGT/2025-26 /203
Dated: 23 Jun 2025

To

The Member Secretary
ParisaraBhavan,
KSPCB, Church Street,
Bengaluru -01

Sir,
Kind Attention: Law Officer (Legal Section)

Sub: Submission of latest details with
respect to Shikariplya lake in
respect of O.A 1no.31/2024 (SZ)
earlier NGT O.A No. 155/2022 (PB)-
reg.

Ref: 1. Lake Joint Inspection with PDO of
HulimangalaVillagePanchayath&
AEE of Panchayath Raj Engineering,
sub division dated: 15.02.2025.

2. This office letter vide no. 1330 dated
20.02.2025

3. Panchayath Raj Engineering, sub
division, AEE letter no. 1940-
1943/2024-25 Dated: 14.03.2025
(received at this office on
14.03.2025)

4. Reply letter of
HulimangalaVillagePanchayath
dated 24.03.2025
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5. This office letter vide no. 188 dated
10.06.2025

6. Panchayath Raj Engineering, sub
division, AEE letter no. 297-
300/2024-25 Dated: 12.06.2025
(received at this office on
18.06.2025)

7. Reply letter of
HulimangalaVillagePanchayath
dated 23.06.2025

Adverting to the above subject, it is bring to your
kind notice that, with respect to Hon'ble NGT O.A
no.31/2024 (SZ) earlier NGT (New Delhi) O.A. No.
155/2022 (PB), a joint inspection of Shikaripalya Lake
was conducted by DEO of this office along with
Secretary of HulimangalaVillagePanchayath& AEE of
Panchayath Raj Engineering Sub Division cited at ref

(1) and following observations were made:

1. Fencing has not been provided which is
enabling the public free access on lake bund
for dumping garbage.

2. Solid wastes were dumped at few points in &
around the lake.

Very less quantity of water stored in the lake.
Sewage flow was observed towards North-
East side in earlier provided series oflagoons
which is acting as diversion channel.

5. Outlet waste weir has been removed.

Based on the observations made, this office had

addressed a notice to
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HulimangalaVillagePanchayath&Panchayath Raj
Engineering Sub Division vide ref (2) informing them to
takeremedial actions for the observations made and to
provide an STP to prevent entry of sewage into the lake
and to report the compliance action taken. Copy of this
office notice along with photographs taken on

15.02.2025 is enclosed as Annexure-I.

In response to this, both Panchayath Raj
Engineering Sub Division
&HulimangalaVillagePanchayath had submitted their
action taken report to this office vide ref (3) & (4)
respectively informing that, the said lake will he
reinvenated under 3 chasse including construction of
STP as DPR has been approved. Copy of the reply

letters enclosed as Annexure-II.

Subsequently, this office had addressed one more
letter on 10.06.2025 vide ref (5) calling for present
status of rejuvenation work of the lake. Copy of this
office notice is enclosed as Annexure-IIl. In response to
this, both the Panchayath Raj Engineering Sub Division
&HulimangalaVillagePanchayath has submitted their
reply vide ref (6) & (7) respectively along with the
photographs wherein it is informed that, KereKodi,
wetland bund improvements. construction of storm

water drain connecting to the lake and diversion
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channel construction is under progress. Copy of the

reply letter is enclosed as Annexure-IV & V.

Hence, in view of the above and pertaining to the
above said Hon'ble NGT OA No.31 of 2024 order dated
26.03.2025 w.r.t Shikaripalya Lake, this office is
herewith submitting the latest details for further
needful and to file it before Hon'ble NGT on or before

25.06.2025.

This is for your kind information & reference.
Encl: As above.

Yours faithfully
Sd/-

Environmental
Officer
RO-Anekal
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Regional Office: Bangalore-Anekal
2nd Floor, “NISARGA BHAVAN”,
7th ‘D’ Cross, Thimmaiah Road,
Sanegoravanahalli, Shivanagar,
Bengaluru-560010.

Tel/Fax: 080-23229538

Email: anekal@kspcb.gov.in

// RPAD //
No. KSPCB/RO-Anekal/N.H.J/Lake/2024-25/1330

Date: 20 FEB 2025

To, To,
PanchayathDevelopment The Assistant Executive
Officer, Engineer, Panchayath Raj
Office of the Hulimangala Enginerering Sub-
Village Panchayath, Division,Bangalore South,
Hulimangala, JiganiHobli, ZillaPanchayath,
AnekalTaluk, Bangalore Banashankari, Kariyappa
Urban District-560105. Road, Bangalore-560070.

Respected Sir,

Sub: Regarding the conservation of
Shikaripalya Lake coming under the
jurisdiction of  HulimangalaVillage
Panchayath.

Ref: 1. This office letter no.1556, dated:
25.01.2024.

2. NGT Order No. OA 31/2024 (SZ)
(previous O.A.No.155/2022 (PB)] dated:
03.01.2025.

3. Joint Survey dated: 15.02.2025.

In connection with the above matter and reference,
it is hereby brought to your attention that a case has
been registered in the Hon'ble National Green Tribunal
(NGT) regarding encroachment and pollution of
Shikaripalya Lake located at Survey No. 110,
Margondanahalli village, Anekaltaluk. In reference (1), it

was directed to construct a sewage treatment plant in a

scientific manner within the jurisdiction of your
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Panchayat at the earliest and protect the revived lake
from pollution and to submit the report taken by you to
this office, in this regard, no reply has been received

from you till now.

Further, the Hon'ble National Green Tribunal (NGT)
has directed to submit the report regarding the said
lake without fail by the next date of hearing,
25.03.2025. In this regard, a joint inspection was
conducted by Vijayendra (ABE) and Ravi, Secretaries,
HennagarVillagePanchayat, along with the Deputy
Environment Officer of this office as per reference (3) to
ascertain the current condition of the said lake. The

following points were found during the inspection.

1. The lake is not fenced and hence it public can easily
access, move around the lake bank and dump

garbage.

2. Solid waste has been dumped at some places
around the lake.

3. Very less water is found in the lake.

4. Sewage flow has been observed towards the north-
east. That is, the Series of Lagoons constructed
earlier are now functioning as diversion channels.

5. Outlet waste weir has been removed.

6. During the inquiry, it was learnt that M/s. Wipro
Ltd. has submitted a detailed project report for
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revitalizing the lake in 3 phases including

construction of STP.

7. The water in the western part of the lake is seen to
be used by the residents of the area for washing

clothes.

8. The photographs taken during the inspection are as

follows:

Photographs/-

Since the said lake falls under the jurisdiction of
your Gram Panchayat, a large number of residential
complexes/apartments are being constructed in the
Gram Panchayat area, which are functioning, and the
waste/sewage generated from them is being discharged
directly into the Panchayat sewers without treating it.
Since there is no sewage treatment plant in the Gram
Panchayat area, it has been observed that sewage is
flowing in an unscientific manner and standing in open

drains at various places.

Although written to you many times in the past to
construct a scientific drainage system and sewage
treatment plant in your Gram Panchayat area, no work
has been progressed so far. As a result, the
Wetland /Oxidation Pond provided for the recently
revived Shikaripalya Lake is getting polluted due to

sewage and solid waste.

// TRUE TRANSLATION //



34

Therefore, considering the matter as very urgent, it

is advised to construct a sewage treatment plant in

yourPanchayat area in a scientific manner as soon as

possible to protect the revived lake from pollution and

to submit the report they have taken to this office. In

case of default, legal action will be taken.

Issue Acknowledgement for receipt of this letter.

Yours faithfully,

Sd/-
Environment
Officer,

R.O-Anekal

Copies to:

1.

2.

Senior Environment Officer (SEO-South),
NisargaBhavana, KSPCB, Bangalore

Executive Officer, TalukPanchayath, Attibele-Anekal
Road, KSRTC Colony, AnekalTaluk, Bangalore-
562107 for information and that a case has been
registered in National Green Tribunal regarding
encroachment and pollution and hence instructed to
take expeditious action to install Sewage Water
Processing Treatment.

. Office file

Environment Officer,
R.O-Anekal.

// TRUE TRANSLATION //



35

Government of Karnataka
Bangalore Urban ZillaPanchayath
Office of the Assistant Executive Engineer, Panchayath
Raj Engineering Sub-Division, Bangalore South Taluk,
First Floor, Bangalore Urban ZillaPnachayath Annex
Building, S.Kariyappa Road, Banashankari, Bangalore-
560070

No. AEE/PRED(S)/BC/JE-3/1940-1943/2024-25
Date: 14.03.2025

To,

The Environment Officer,

2nd Floor, “NisargaBhavana”,
7th ‘D’ Cross, Thimmaiah Road,
Sanegoravanahalli, Shivanagar,

Bangalore-560010.

Sir,

Sub: Regarding the conservation of
Shikaripalya Lake coming under the
jurisdiction of  HulimangalaVillage
Panchayath.

Ref: 1. Your Office letter no. 1556, dated:
25.01.2025

2. NGT Order No. OA 31/2024 (SZ)
(previous O.A.No0.155/2022 (PB)] dated:
03.01.2025.

3. Joint Inspection dated: 15.02.2025

4. Your office letter no. KSPCB/RO-

Anekal /NGT/ lake/1330/2024-25,
date: 20.02.2025.
5. This office letter no.

AEE/PRED(S)/BC/JE-3/169/2021-22,
dated: 12.05.2022.
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6. This office letter no.
AEE/PRED(S)/BC/JE-3/1440/2024-
25, dated: 19.12.2024

As per the above matter and reference, a case has
been registered in the Hon'ble National Green Tribunal
(NGT) regarding encroachment and pollution of
Shikaripalya Lake located in Survey No. 110 of
Margondanahalli village of Anekaltaluk. In this regard,
in reference (1), it has been directed to construct a
sewage treatment plant in a scientific manner within
the Panchayat limits at the earliest and protect the
revived lake from pollution and to submit a report taken
by them. However, no reply has been received from
them in this regard so far. In reference (2), the Hon'ble
National Green Tribunal (NGT) has directed to submit a
report regarding the said lake without fail by the next
hearing date: 25.03.2025. In this regard, a joint
inspection was conducted by the Deputy Environment
Officer of this office along with Mr. Vijayendra (AEE)
and Mr. Ravi, Secretary, Hennagar Gram Panchayat, as
per reference (3) to ascertain the current condition of
the said lake. The following points were found during

the inspection:

1. Fencing has not been provided which is
enabling the public free access on lake bund
for dumping garbage.
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2. Solid wastes were dumped at few points in &
around the lake.

3. Very less quantity of water stored in the lake.

4. Sewage flow was observed towards North-
East side in earlier provided series oflagoons
which is acting as diversion channel.

5. Outlet waste weir has been removed.

6. During the hearing, it was learnt that M/S
Wipro Ltd had submitted a detailed project
report for revitalising the lake in 3 phases
including construction of STP.

8. It was found that the water in the western
part of the lake is being used by the

surrounding residents for washing clothes.

Regarding the above points, the said lake falls
under the jurisdiction of Hulimangala Gram Panchayat
and a letter has been written to the Panchayat
Development Officers in the letter in Ref (5) above
mentioned above to take action including the points

pointed out by them.

Further, the detailed project report for the
revitalization of the said lake by M/S.Wipro Ltd.,
including the points indicated by him, has been
submitted to the Lake Development Authority for

approval at a cost of Rs. 3,12,69,976/- lakhs. The
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estimate submitted by this office in reference (6) has
already been submitted to the office of the Karnataka
Lake Conservation and Protection Authority for
approval. And the private company has planned to
revive the lake in three phases including the
construction of STP. The project report is pending, and
if the technical approval of the estimate submitted in
the first phase is received from the Lake Development
Authority, the technical sanction will be obtained and
the lake will be protected in all respects under the CSR

clause.

Yours faithfully,
Sd/-

Assistant Executive Engineer,
Panchayath Raj Engineering Sub-
Division,

Bangalore South, Bangalore.
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Office of the Hulimangala Village Panchayath
JiganiHobli, AnekalTaluk, Bangalore Urban District-
560105

H.V.P.85/2024-25 date:
24.03.2025.

To,

The Environment Officer,

Regional Office, Bangalore-Anekal,
2nd Floor, “NISARGA BHAVAN?”,
7th ‘D’ Cross, Thimmaiah Road,
Sanegoravanahalli, Shivanagar,
Bengaluru-560010.

Sir,

Sub: Regarding the conservation of
Shikaripalya Lake coming under the
jurisdiction of  HulimangalaVillage
Panchayath.

Ref: 1) Your office letter no.

KSPCB/RO/Anekal/NGT/ Lake/2024-
25/1330, dated: 20.02.2025.

2) Official Memorandum of Chief Executive
officer, Bangalore Urban District vide
no. BCP/Abhi/ CR-1/Lake/2023-24 (E-
55054) dated: 16.01.2025.

*kh*k

In connection with the above matter and reference,
a case has been registered in the National Green
Tribunal (NGT) regarding encroachment and pollution
of Shikaripalya Lake located at Survey No. 110 of
Margondanahalli village in Anekaltaluk. In this regard,
the Honorable National Green Tribunal (NGT) officials
have been directed to submit a report regarding the
said lake without fail by the next hearing date:
25.03.2025. In this regard, to know the current

condition of the said lake, a joint inspection was
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conducted by Vijayendra (AEE) and Ravi, Secretary of
Hulimangala Gram Panchayat, along with the Deputy
Environment Officer of this office, and accordingly the

following points were found:

1. Fencing has not been provided which is
enabling the public free access on lake bund
for dumping garbage.

2. Solid wastes were dumped at few points in &
around the lake.

3. Very less quantity of water stored in the lake.

4. Sewage flow was observed towards North-
East side in earlier provided series oflagoons
which is acting as diversion channel.

5. Outlet waste weir has been removed.

6. During the hearing, it was learnt that M/S
Wipro Ltd had submitted a detailed project
report for revitalising the lake in 3 phases
including construction of STP.

8. It was found that the water in the western
part of the lake is being used by the

surrounding residents for washing clothes.

Since the said lake falls under the jurisdiction of
Hulimangala Gram Panchayat, a large number of
residential complexes/apartments are being built in the

Gram Panchayat. They are functioning and the
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waste/sewage generated from them is directly
connected to the Panchayat sewers without treating it.
Since there is no sewage treatment plant in the Gram
Panchayat jurisdiction, it has been observed that
sewage is flowing in an wunscientific manner and

standing in open drains at various places.

Although they have written to them many times in
the past to construct a scientific drainage system and
sewage plant in their Gram Panchayat jurisdiction, no
work has been progressed so far. As a result, the
recently revived Shikaripalya lake is being polluted due

to the sewage and solid waste provided.

Therefore, considering the matter as very urgent, it
is advised to construct a sewage treatment plant in
their panchayat area in a scientific manner and protect
the revived lake from pollution as soon as possible and

submit the report they have taken to their office.

Accordingly, the area of the said lake should be
inspected again, the garbage in some places around the
lake should be cleared, the local residents should be
made aware not to dump garbage in the said places
again and they should be given to the garbage disposal
vehicle of the Gram Panchayat. At present, there is no

problem of garbage in some places around the lake.
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A DPR has been prepared by the CDD organization
of Wipro Foundation under CSR grant for the
development of the current lake, and the said DPR has
been submitted by the Honorable Chief Executive
Officer of Bangalore City ZillaPanchayat. The project
has been approved by the Minister of Environment and
Forests, and includes chain link fencing, weed and silt
removal, main area maintenance, pond fencing, culvert,
security room, gate, and diversion of polluted water

from the lake through RCC pipeline.

Currently, water is flowing out of the lake without
being stored. In the first phase, it is planned to reduce
the pollution level of the polluted water flowing into the
lake and store water in the lake. In the second phase, it
is planned to secure the aqueduct and in the third

phase, it is planned to construct an STP.

It is planned to secure the aqueduct and in the

third phase, it is planned to construct an STP.

In this way, a plan has been made to develop
Shikaripalya Lake in 3 phases and the DPR for the first
phase has been approved and the Gram Panchayat and
CDD have signed an agreement and the development
work of the lake has started. After the completion of the
3 phases of the development of the lake, the problems

found during the previous inspection will be completely
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resolved and the lake will be prosperous. Along with
this report, a copy of the official memorandum has been
submitted by the Honorable Chief Executive Officer of
Bangalore City ZillaPanchayat, in which the DPR for the
development of the lake located in Survey No. 110 of

Shikaripalya village has been approved.

Thanking you,

Yours faithfully,
Panchayath Development
Officer,
Hulimangala Village
Panchayat,
AnekalTaluk,
Bangalore Urban District.
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Bangalore Urban ZillaPanchayath
No. BZP/Dev/CR-1/Lake/2023-24 (E-55054)

S.Kariyappa Road, Banashankari,
Bangalore, date: 01.2025

Official Memorandum

Sub: To wundertake development of lake
situated at Sy.No.110 of Shikaripalya
Village coming within the limits of
Maragondanahalli of Bangalore Urban
ZillaPanchayath wusing C.S.R funds
form C.D.D. institution.

Ref: Letter of Executive Engineer,
Panchayath Raj Engineering Division,
vide no. EE/PRED/BC/AE-01/3247-
48/2024-25, dated: 26.12.2024.

*kk*k

In connection with the above matter, permission is
sought to be given to develop the lake in Survey No. 110
of Shikaripala village coming under
MargondanahalliDakleunder @ the  jurisdiction  of
Bangalore City ZillaPanchayat under CSR grant from
CDD organization and chain link fencing, maintenance
of the main area for removing weeds and silt of the lake,
pond bund, sedimentation pond. culvert, security room,
gate, diversion of polluted water of the lake inlet
through RCC pipeline has been implemented in the
project and at present the water is flowing out of the
lake without being stored in the lake. In the first phase,
it is planned to reduce the pollution level of the sewage
flowing into the lake and store water in the lake. In the
second phase, it is planned to secure the reservoir and

in the third phase, it is planned to construct an "S.T.P."
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The sponsor Wipro, who wants to develop the project,
has informed the Executive Engineer, Panchayat Raj
Engineering Department, that they have prepared a

report and requested for approval of the DPR.

Approval in principle has been given to undertake
development works under CSR grant by CDD for the
lake located in Survey No. 110 of Shikaripalya village
MargondanahalliDhakle under Bangalore City
ZillaPanchayat jurisdiction, based on the request and
opinions in the reference letters, subject to the following

conditions.
Conditions:

1. Prepare a project report on the proposed lake
development works and get it approved by the
competent authority and undertake the work.

2. Identify the encroachment of the lake and take
steps to clear it as per the rules and carry out
appropriate protection works.

3. If waste/polluted water is flowing into the lake, it
should be stopped/purified and discharged into
the lake.

4. Take steps to avoid any damage to the physical
structures of the lake.

S. The quality of the water in the lake should not be

damaged.
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The department will not be responsible for any
loss of life/any other accidents. Necessary safety
measures should be adopted and carried out.

No restrictions can be imposed on the use of the
lake water.

No ownership of the lake can be acquired.

The work should be started by depositing the

appropriate advance money.

10. To develop the auxiliary canals of the lake and take

11.

12.

steps to build them so that water flows smoothly
into the lake.

To plant plants/saplings only on the edge/buffer
zone of the lake.

To carry out the work without harming the aquatic

animals and other life forms (Flora & Fauna) of the

lake.

13. To carry out the works only as per the directions of

14.

15.

the concerned Assistant Executive Engineer.

To strictly follow the rules related to the said
KTCDA Act to bring the conservation and
development of the canals/dams/channels into a
tangible form as per the KTCDA Act.

Comply with The Authority Act 2014 Amendment
Act 2018, it has been directed to follow the rules of
the Lake Conservation and Development

Authority.
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19.

20.

21.

22.

47

Strictly follow the Construction and Demolition
Rules 2016

Strictly follow the KTCDA 2014 Act and the
Amendment Act 2018.

Prevent unauthorized filling of C & D wastes /
other wastes of city buildings in the canals of
Bangalore city lakes and clear the canals so that
the natural flow of the canals is not disturbed.
Steps should be taken to revive the lakes
scientifically and dredging should be done after
conducting bathymetric studies before dredging.
Similarly, instead of  building separate
embankments to protect the lakes, the lakes
should be prepared so that water accumulates
naturally in the lakes. Provide Engineering

Technology wi Ecology Technology for the lakes.

Balance the water quality of the lake by removing
the Phosphates and Nitrates present in the lakes
through fish farming.

Taking action on Green Rejuvenation

Appointing experienced officers from the State and
Central Government Ground Water Authority,
Karnataka State Pollution Control Board and
Environmental Scientists to the KTCDA Technical

Committee on the basis of technical experience.
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23.  Strict monitoring of lake development works
carried out under CSR grants by the Authorized
Officer and Designated or instructed officers.

24. Reducing the use of concrete in lakes and using
mud bricks in walking paths.

25. Strictly complying with all the above conditions.

Signed by
KolemegeddeSiddappalLathaKumar
i

Copy to:
1. CCD India Bangalore for information.
2. Executive Engineer, Panchayath Raj Engineering

Division, Bangalore for suitable action.
3.  Office copy.
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Office of the Hulimangala Village Panchayath
JiganiHobli, AnekalTaluk, Bangalore Urban District-

560105
H.V.P.58/2024-25 date: 30 NOV
2024
To,
Executive Officer,
TalukPanchayath,
Anekal
Sir,
Sub: Regarding approval for
development of lake in Sy.No.110
of Shikaripalya Village,

MaragondanahalliDakhle.
Ref: As per the resolution of General
Meeting dated: 13.11.2024.

In connection with the above matter, Wipro
Foundation has come forward to develop the 18 acre 39
gunta lake  ofShikaripalya village, Sy.No.110,
MargondanahalliDaksha, Shikaripalya village,
Anekaltaluk, JiganiHobli, Hulimangala Gram
Panchayat. As per the decision to develop Shikaripalya
lake in the general meeting held on 13.11.2024, Wipro
Foundation has submitted an estimate list for the DPR
related to the lake at an estimated amount of Rs.
3,12,69,976/-. Therefore, 1 hereby request the
concerned department to approve the development of
the above Shikaripalya village lake by Wipro

Foundation.

A copy of the relevant DPR is attached with this
letter.
Thanking you,

Yours faithfully,
Sd/ -
Panchayath Development
Officer,
Hulimangala Village
Panchayat,
AnekalTaluk,
Bangalore Urban District.
Government of Karnataka
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Office of the Hulimangala Village Panchayath
Hulimangala Village and Post, JiganiHobli,
AnekalTaluk, Bangalore -560105

No.HVP/VP/ 2024-25 Date: 30.11.2024.

Proceedings of the General Meeting

To,

Executive Officer,
TalukPanchayath,
Anekal

Sir,

Sub: Regarding approval for
development of lake in Sy.No.110
of Shikaripalya Village,
MaragondanahalliDakhle.

Ref: As per the resolution of General
Meeting dated: 13.11.2024.

A general meeting has been convened at the
Hulimangala Gram Panchayat office in JiganiHobli,
AnekalTaluk, Bangalore Urban District on Wednesday,
13/11/2024 at 11:30 am under the chairmanship of
Mrs. Pillamma, President of the Gram Panchayat. The
meeting was attended by the Vice President and

members of the Gram Panchayat. The proceedings of

the general meeting held,

Present : 27 Absent: 17

Sl.No. Subject Resolution
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Undertaking
development of lake in
Sy.No.110 of

Shikaripalya Village,
MaragondanahalliDakhle

This matter was discussed and Wipro
Foundation has come forward to
develop a lake measuring 18 acres 39
gunte in Survey No. 110 of
MargondanahalliDhakulaShikaripalya
village under Hulimangala Gram
Panchayat. The representative of the
organization has requested the Gram
Panchayat to approve the said DPR
for the development of the lake with
an estimated amount of Rs.
3,12,69,976/-. The meeting discussed
the matter and decided to accept the
DPR submitted by Wipro Foundation
and unanimously decided to submit
the proposal to the higher authorities
for approval by the concerned
department.

Sd/-

Panchayath Development

Officer,

Hulimangala Village

Panchayat,
AnekalTaluk,

Bangalore Urban District.
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CDD India

Date: 28th October 2024

To,

The Village Panchayath Officer,
Hulimangala Village Panchayath,
AnekalTaluk,

Bangalore Urban District.

Sir,
Sub: Request letter from

HulimangalaZillaPanchayat for
support to CDD India for developing
a wastewater management project
for the Chandapur-Bommasandra

Lake chain,

*khk*k

CDD India is a non-profit organization working on
nature-based solutions for water and sanitation. The
organization is undertaking a detailed study of a series
of nine lakes that join the Chandapur Lake. The lakes
under study are Shikaripalya, MargondanaHalli,
TirupalyaVeerasandra (1&2), Hebbagodi,
Kammasandra, and Heelalige. All the lakes in the series
fall within the Electronic City-Bommasandra area. CDD
India is supported by Wipro Foundation for this study.
The objective of this comprehensive study is to come up
with a comprehensive wastewater management plan for
the area. This can help all the concerned authorities to
take concrete steps to prevent pollution of critical water

bodies. We will be conducting technical studies and
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regular discussions with all possible stakeholders to

develop such a plan.

Therefore, we request you to share relevant
information during the data collection phase of this
study and participate in the discussions and events
that are held as part of the larger project development

Process.

We hereby clarify that India does not seek any

financial support for the purposes of the study.

We would be grateful if you would join us in this

endeavor and provide the requested support.

Thanking you,

Sd/-

Yours faithfully,
RohiniPradeep,

Senior Project Convener,
CDD India.
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Regional Office: Bangalore-Anekal
2nd Floor, “NISARGA BHAVAN?”,
7th ‘D’ Cross, Thimmaiah Road,
Sanegoravanahalli, Shivanagar,
Bengaluru-560010.

Tel/Fax: 080-23229538

Email: anekal@kspcb.gov.in
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No. KSPCB/RO-Anekal/N.H.J/Lake/2025-26/188

Date: 10 JUN 2025

To, To,
Panchayath Development The  Assistant Executive
Officer, Engineer, Panchayath Raj
Office of the Hulimangala Enginerering Sub-
Village Panchayath, Division,Bangalore South,
Hulimangala, JiganiHobli, ZillaPanchayath,
AnekalTaluk, Bangalore Banashankari, Kariyappa
Urban District-560105. Road, Bangalore-560070.
Respected Sir,

Sub: Regarding the conservation of

Shikaripalya Lake coming under the

jurisdiction of  HulimangalaVillage

Panchayath.
Ref: 1. This office letter no.1556, dated:
20.02.2025.

2. Letter of Assistant Executive Engineer,

Panchayath Raj Engineering Sub-

Division, vide no.
AEE/PRED(S)/BC/JE-03/1940-
1943/2024-25, dated: 14.03.2025.

3. Letter of Panchayath Development

Officer, Hulimangala Village
Panchayath, vide no. HVP.85/2024-25,
dated: 24.03.2025.
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4. NGT Order No. OA 31/2024 (SZ)
(previous O.A.No0.155/2022 (PB)] dated:
03.01.2025.

*kh*k

In connection with the above matter and reference,
it is hereby brought to your attention that a case has
been registered in the Hon'ble National Green Tribunal
(NGT) regarding encroachment and pollution of
Shikaripalya Lake located at Survey No. 110,
Margondanahalli village, Anekaltaluk. In this regard. In
reference (1), after the inspection of the lake, it was
directed to construct a sewage treatment plant in their
Panchayat area in a scientific manner and protect the
revived lake from pollution as soon as possible and to
submit the report taken by them to this office. In
connection with the said inspection, the Assistant
Executive Engineer, Panchayat Raj Engineering Sub-
Division has submitted a letter as per reference (2) and
obtained technical approval and implemented it under

the CSR Act and protected the lake in every way.

Subsequently, the Panchayat Development Officer,
Hulimangala Gram Panchayat Office has given a reply
to this office in reference (3). As per the said letter, a
plan has been prepared to develop the lake in 3 phases
and the first phase of the work has been approved by
the Gram Panchayat and the CDD organization and the

development work of the lake has been started.

// TRUE TRANSLATION //



50

Further, the Hon'ble National Green Tribunal
(NGT) has directed in reference (4) to submit the report
regarding the said lake without fail by the next hearing

date of 25.06.2025.

Therefore, the progress details of the latest work
undertaken by you along with photographs should be
submitted to this office within 3 days of the receipt of
this letter.

Issue Acknowledgement for receipt of this letter.
Yours faithfully,

Sd/-
Environment
Officer,
R.O-Anekal
Copies to:
1. Senior Environment Officer (SEO-South),
NisargaBhavana, KSPCB, Bangalore
2. Executive Officer, TalukPanchayath, Attibele-Anekal
Road, KSRTC Colony, AnekalTaluk, Bangalore-
562107 for information and that a case has been
registered in National Green Tribunal regarding
encroachment and pollution and hence instructed to
take expeditious action to install Sewage Water
Processing Treatment and submit report before
25.06.2025.
3. Office file

Environment Officer,
R.O-Anekal.

// TRUE TRANSLATION //



¥

Government of Karnataka
Bangalore Urban ZillaPanchayath
Office of the Assistant Executive Engineer, Panchayath
Raj Engineering Sub-Division, Bangalore South Taluk,
First Floor, Bangalore Urban ZillaPnachayath Annex
Building, S.Kariyappa Road, Banashankari, Bangalore-
560070

No. AEE/PRED(S)/BC/JE-3/297-300/2024-25
Date: 12.06.2025
To,
The Environment Officer,
2nd Floor, “NisargaBhavana”,
7th ‘D’ Cross, Thimmaiah Road,
Sanegoravanahalli, Shivanagar,

Bangalore-560010.

Sir,

Sub: Regarding the conservation of
Shikaripalya Lake coming under the
jurisdiction of  HulimangalaVillage
Panchayath.

Ref: 1. Your Office letter no. 1556, dated:
25.01.2025

2. This office letter no.

AEE/PRED(S)/BC/JE-3/ 169/2021-22,
dated: 12.05.2022.

3. This office letter no.
AEE/PRED(S)/BC/JE-3/ 1440/2024-
25, dated: 19.12.2024.

4. NGT Order No. OA 31/2024 (SZ)
(previous O.A.No.155/2022 (PB)| dated:
03.01.2025.

5. Joint Inspection dated: 15.02.2025
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6. Your office letter no. KSPCB/RO-

Anekal /NGT/ lake/1330/2024-25,
date: 20.02.2025.
7. This office letter no.

AEE/PRED(S)/BC/JE-3/1943/2024-
25, dated: 14.03.2025.

8. This office letter no.
AEE/PRED(S)/BC/JE-3/1440/2024-
25, dated: 19.12.2024

9. NGT Order No. OA 31/2024 (SZ)
(previous O.A.No.155/2022 (PB)| dated:
26.03.2025.

10.Your office letter no.
AEE /PRED(S)/BC/JE-3/220-224 /
2024-25, dated: 30.05.2025.

11.Your office letter no. KSPCB/RO-
Anekal /NGT/ Lake/188/2025-26,
dated: 10.06.2025.

In connection to the above cited subject and
references, a case has been registered in the National
Green Tribunal (NGT) regarding encroachment and
pollution of Shikaripalya Lake located in Survey No.
110 of Margondanahalli village of Anekaltaluk. In this
regard, in reference (1), after inspecting the lake, it was
advised to construct a sewage treatment plant in their
Panchayat area in a scientific manner and protect the
revived lake from pollution as soon as possible and to
submit the report taken by them to this office. In
relation to the said inspection, a letter was submitted

by this office as per reference (7) and technical approval
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was obtained and implemented under CSR grant and
the lake was protected in every way.

Further, a letter has been written from this office to
the Assistant Director of Land Records, AnekalTaluk,
Anekal, Bangalore Urban District regarding the
encroachment of the said lake in reference (10) and a
detailed project report including the points suggested
by M/S Wipro Ltd for the revival of the said lake has
been submitted to the Lake Development Authority for
approval at an estimated cost of Rs. 3,12,69,976/-
lakhs. The estimate submitted by this office in reference
(3) has already been submitted to the Karnataka Lake
Conservation and Development Authority for approval.
And the technical staff of the private company and our
office has jointly inspected the lake in 3 phases
including the construction of STP, and the following

works have been started under CSR grant.

1) Construction of the lake bund

2) Wetland Bund Improvements

3) Storm water drain is in progress to ensure smooth

flow of rain water into the lake.

4) Construction of the sewage diversion channel is in
progress.

It has been found that sewage is flowing into the
said lake from small scale industries and residential

complexes. A letter has already been written to the
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Panchayat Development Officer to prevent the sewage
from flowing into the said lake, requesting him to give
appropriate directions to the industries under his
jurisdiction not to let sewage flow into the lake and to

protect the lake by all means.
Copy: connected photocopy enclosed.

Yours faithfully,
Sd/-
Assistant Executive Engineer,
Panchayath Raj Engineering Sub-
Division,

Bangalore South, Bangalore.
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Office of the Hulimangala Village Panchayath
JiganiHobli, AnekalTaluk, Bangalore Urban District-
560105

H.V.P.16/2025-26 date: 23
06.2025

To,

The Environment Officer,

Regional Office, Bangalore-Anekal,
2nd Floor, “NISARGA BHAVAN?”,
7th ‘D’ Cross, Thimmaiah Road,
Sanegoravanahalli, Shivanagar,
Bengaluru-560010.

.- Sub: Regarding approval for
development of lake in Sy.No.110
of Shikaripalya Village,
MaragondanahalliDakhle.

Ref: 1) Your office letter no. KSPCB/RO-
Anekal/NGT/lake/2024-25/1330,
dated: 20.02.2025 and
KSPCB/RO-
Anekal/NGT/Lake/225-26/188,
dated: 10.06.2025.

2) Official Memorandum of Chief
Executive Officer, Bangalore
Urban District vide no.
BZP/Abhi/CR-1/Lake/2023-24
(E-55054), dated: 16.01.2025.

In connection to the above cited subject and
reference, a case has been registered in the Hon'ble
National Green Tribunal regarding encroachment and
pollution of Shikaripalya Lake located at Survey No.
110, Margondanahalli village, Anekaltaluk. In reference

(1) of this reference, after inspecting the lake, it was

// TRUE TRANSLATION //



62

directed to construct a sewage treatment plant in their
Panchayat area in a scientific manner and protect the
revived lake from pollution as soon as possible and to
submit the report taken by them to this office. In
connection with the said inspection, the Assistant
Executive Engineer, Panchayat Raj Engineering Sub-
Division has submitted a letter as per reference (2) and
has stated that they will take technical sanction and
implement it under CSR grant and protect the lake by

all means.

Later, the Panchayat Development Officer,
Hulimangala Gram Panchayat Office, has given a reply
to this office in reference (3). As per the said letter, a
plan has been prepared to develop the lake in 3 phases
and the DPR of the first phase has been approved and
an agreement has been signed with the Gram
Panchayat and CDC and the development work of the

lake has started.

Further, the Hon'ble National Green Tribunal
(NRGT) has directed the department to submit the
report related to the said lake in reference (4) without

fail by the next hearing date: 25.06.2025.

Therefore, in the letter dated reference (1):
10.06.2025, the department has been asked to submit

a report with photographs detailing the progress of the
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recent work undertaken by the department.
Accordingly, on 16.06.2025, the lake was inspected and
Wipro Limited has started the following phase of works

under CSR grant.

1. Construction of lake bund.

2. Drainage work is in progress to ensure smooth flow
of rainwater into the lake.

3. Construction of separate diversion channel for
outflow of sewage is in progress.

4. Wetland bund Improvement.

The works of the above phases have been started
and are in progress, and the said photographs have
been attached with this letter and submitted for your

further consideration.

Thanking you,

Sd/-
Panchayath Development
Officer,
Hulimangala Village
Panchayat,
AnekalTaluk,
Bangalore Urban District.
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IN THE NATIONAL GREEN TRIBUNAL 64

SOUTHERN ZONE, KALAS MAHAL, CHENNAI

OA 31/2024 (SZ)
IN THE MATTER OF:
Maani Ranjan& Ors | ... APPLICANTS
VERSUS
State of Karnataka and Ors ...RESPONDENTS

AFFIDAVIT ON INSPECTION REPORT ON
BEHALF OF THE RESPONDENT NO. 4 KSPCB

I, D. P Mahendra, son of Puttegowda, éged about 54 years, currently
working as Regional ofﬁcer Anekal Region, Karnataka State Pollutlon
Control Board (KSPCB), Nisarga Bhavan, Bangalore, do hereby

solemnly affirm and declare as under:-

1.  That the deponent is working with Respoﬁdent no. 4 KSPCB,
and as such, I am well conversant with the facts .and
circumstances of the present case on the basis of the informaf_ion
derived from the official rec_ords, and hence, I am competeﬁt and
authorized to verify, sign and gwear;this affidavit on behalf of the

Respondent no. 4 KSPCB.

2. That on directions of this Hon’ble Green Tribunal vide Order
dated 19.03.2024, the deponent is filiﬁg the Status Report dated-
23.06.2025 on behalf of the answering respondent no. 4 KSPCB.
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3. Thatitis respectfully submitted that the answering respondent 65
no. 4 KSPCB will be obliged to provide any additional
information or further report if so directed by this Hon’ble

Tribunal and hereby submit this affidavit for kfnd consideration.

4. That I have read and understood the contents of the
accompanying report. The same has been drafted by the officials
of the answering respondent no. 4 KSPCB and the contents
therein are true and correct as per the official records made

available to me and same has been understood by me.

5. That the contents of the accompanying Status Report is true
“copy of its original along with the English translation of

the Kannada pages therein and the Annexures: I to V

being photographs, notices, and other communications,

which may be read as part and parcel of this affidavit and the

same are not repeated herein for the sake of brevity.

DEPONENT
VERIFICATION:
Verified at Bangalore on this '1 % day, August 2025 that the contents of
the above Affidavit are true and correct on the basis of my knowledge
and official documents. No part of it is false and nothing material has -

been concealed therefrom.

e
DEPONENT

SWORN TO BEFORE E

No. 211, 5t inRoad,R,P.C. Layout
Opp: India, Hampi Nayor,
Vijayardgar, Bengaluru-560 104
Mob : 93418:31300

Lo0K Noj\,« Page No...ﬂ._?... .
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